
THE NATIONAL COMPANY LAW TRIBUNAL, MUI4BAI BENCH - I,
MUN4BAI

CP (]B) -1.27/MB/20\a

CORAI4 : SHRI B.S.V. PRAKASH KUN4AR, MEMBER (])
SHRI RAVIKUMAR DURAISAMY, MEN4BER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL CON4PANY

LAW TRIBUNAL ON 03.09,2018

v/s.

GUPTA SYNTHETICS LTD.

SECTION 9 OF INSOLVENCY & BANKRUPTCY CODE, 2016
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Member (Judlcial)

NAME OF THE PARTIES: MANISHA PACKAGING
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